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New Delhi: this the R8 ™ day of Sep tanber,20004

HON'BLE MR.S.R.ADIGE VICE CHAIRMAN(A)%
HON *BLE DR.AJVEDAYALLI,MEMBER (3)

Narendra Vallabhy
3/o shri Ram Chand,
Working 2s Semi=Skilled Hammerman under
Chief Cash Withess,
Northern Railuayly : )
Delhi . eloonoo11AppliCarnutfi‘1
(By Advocate: Shri 5,K.Sauhney)
Vbrsus
Union of India |
through

Gene ral Manager,
Northern Railuway’,

Baroda Housej

New Delhid | | JovesRESpoOnden ts,
(By Advocate: Shri R.P.Agarwal)
“0RDER 7

MEs S.ReAdige,uC(a) -

Applicant seeks the pay scale of skilled
Hgmmérman and consideration for promotion to the
post of Blacksmith or alternatively fixation of his

lien with any other allied post in another branc h

24 | Admittedly applicant Who uas engaged as a
temporary Khallasi w.esfs 651375, was appointed as
Hammerman (%521D;ZED) on adhoc basis w.e.fs 1,/4.86)
and was subsequently regularised as Hemmerman upon
clearing the trade test vide Notice dated 19,2,87

and 20.2.87 (Annexure=R=1 and R=IT). = .

3 Respondents do not deny that meanuhile w,e,
151482 vide PS Nos8203 posts in emi skilled category

in the pay scale of %ﬁ210-2907uer8 redesignated as

skilled cetegory posts in the pay scale of R.260-400,
.f'V '



= 2 =
In this connection our attention has been ITTVited
to Railuay Board"_s letter dated 1311382 ( copy on
record)¥ At SLuNo322 of the list appended with that
let-er, the post of Hammerman which was in semi=skilled

category has been redesignated as skilled categorye.

4.* When respondents themselves admit that

by p3 N02f82034)uhich has general applicebility,posts
in semi=~skilled category in the pay scale of R,210-290
Were redesignated as skilled category posts in pay
scale of RU260=400 w.esfs 1,1,82, Mo satisfactory
eXxplanation is forthcoming from them why they have
denied applicant the scale of RJ260-40 as Hemmeman
(skilled) w.eJf 1747864 Respondents in para 4.4 of
their reply appear to have denied applicaht the scale
of Rs4260=400, because accordihg to them the post of
Hammerman was in CCW, in the scale of P~§§5800-ifl150/—
(corresponding to 1.210-29) and spplicant was

p romo ted agains£ that posty Nothing in P,.S5.NoWiB8203
or in Railway Board?ts letter dated 13711,82 excluded
the post of Hammerman in CCW which was semi=-skill ed
.f‘rom redesign2tion 2s skilled category“,'% anyg no rule
or instruction has been shoun to us by respondents
during heering?requiring applicant to undergo

any further test before being redesignated 2s Hammer
Man (skilled) in the pay scale of R260=400 u.e.fil
144,86, '

5. ~ This OA therefore succeeds and is allouedd
Res;gondenté arg directed to'rédesigna’rfa applicant as
skilled category and fix his pay in the scale of
Rss260 =400 vie,fe 134,86, Conseq ueh’c to his placement
in skilled category 1;1.9.":1“.'j 1.'4.86)responden ts

should consider him for promotion to Righer posts in

1
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accordance With rules and instructions, Arrears of
pay and ellovances consequent to applicant!s redesignation
in skilled category and refixation of his pay in
A .
scale of RER2E0-400 weedfs 120,86 and benefit of

subsequent pay revisions should be paid by respondents

to applicant with interest @ 12% peas We.elfs 15486
till the date of actual payment and costs of Rs,2000/=,
These directions should be implemented within 3

months from thedate of r eceipt of 8 copy of this

orderd
- n\l’\/: . .
ﬂ”\/\é%/,’\;ﬁv «77”4‘7c .
( DRLAJVEDAVALLI ) ( S.R.ADIGE )

MEMBER (1) VICE CHAIRMAN(A)
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